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[HON. SPEAKER in the Chair]
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... (cgaygm™)

OBITUARY REFERENCES

AT A @ AT G0, g3 G911 QA g9 Fel, H U srgEga iR s qdn
RIO¥eR j1@ & g Fed & aR # o < 2l

SN . IgASAT Ydad| Ao IS, S I Aferrg H g, B Syt dwd Frarad
&3 &1 YA B gy =il dih 9T & e 91 98 a¥ 1971 W AN 1976 AP AHATG
fagm w91 @ e W 91 g Afhy AMifSe iR Ioride dRibal A gdsad 1 IWial
Jorr dfd RN & dra e 7 9@rar < BT B dRd A | B! g aferTrg & S §
19 S[TS, 2016 DI 80 aN Bl Y H AT

S RA. IoEER @ A J¥ b Rbaxiag dqay Fafes &3, S e dear d
8, I9hT Ui BRd gU 1141 ol FHT & Ha A1 21 g 1137 <lib qHT & SR A
Iaree oy G4 afafa & 9o B U ufafdd e & W # 2t w9 B B a1ffie SR
Serfaayel fidi &1 27 S 21 80 fL ). orveR 9 1 e geREe 7 12 RaRR, 2016 @
70 9Y Y MY | FaT| B S0 Q4 WA Y I W e U Fad B © SR TE FAT
MH-Haw IRART & U AdaT Ta Bl ¢

319 IE T fedTTa anamelt & IR # B R & forg HiF <l
11.04 hours

(The Members then stood in silence for a short while.)
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2 YT TR (HIABIA ITR) ¢ Hed, fS9¢ I B ... (F3aegm)

HON. SPEAKER: Q. No. 401.

... (Interruptions)
HON. SPEAKER: No, not now.

... (Interruptions)

HON. SPEAKER: After the Question Hour.

... (Interruptions)
AR & : HUAT 46 Sy
GECIR)
AT STEAE : IS 3T T B I 87
. (2T
A JTEhET & DTS AT
.. (o)

HON. SPEAKER: No, do not show anything.
... (Interruptions)
HON. SPEAKER: This is not allowed.
... (Interruptions)
AT e 2 37T 96 SIS 3T AT PR N8 &7
.. ()

HIE- EA&T ¢ MY BT T AexisV | VAT 81 T |

... (cgaym)
A e : e | BIs W HETS Ta1 fo@r Fhdr 2

... (cgaym™)

11
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11.05 Y2 hours

ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Q. 401, Shri Manshukhbhai Dhanjibhai Vasava.

(Q. 401)
#t ARIEWTS UGS a9Tan: TEIel Heledl, R AR & d8d Q¥ HRIHH d8d e & 4

FoIT ST B 8, oIfh BN URPR BT SR 9¥ 2022 I TP oIRg AT AR Foll Ual B

Bl &g A7|.... (Fagm)
HON. SPEAKER: Papers should not be displayed.

.. (orTE)
M AGEWE OIS aUEal ¢ e Weled], 98 &g 8H Wl dP U A8l BR Uy
S1...(cgaems) § @3 S A S Aredl g b 59 oled Bl U bR H -l Gfebel 31 J&
27... (aum)
A STET&T : 31U @NT Aad W 39 ¥ 9 U #d ofexigy| This is very bad.

.. (oraE)
AR e @ 3T AN HIAT 3 91 YAY| T8 IR AR Haly b T8l g, 7 A 59
Arse ¥ R 7 & g qrse

.. (erTE)
A 7eA& : 39 A5 &l I UiR gl o =yl

.. (o)
AEA 3temet ¢ Y 9l Bl ft e & @, onu |t RRIER wive €1 Wed H YR SERIl
el =1yl

.. (eraEr)

3t AfcdTo WS el HEIGY], I IR Bl RS ¥ 81 &l &l... (FIem)
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A oreme : foddl @1 UWR wEl fa@mr @@yl You are also doing all these things. I

am sorry to say this.

.. (cgagm)

HON. SPEAKER: The House stands adjourned to meet again at 12 noon.

11.06 hours
The Lok Sabha then adjourned till Twelve of the Clock.
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12.00 hours
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion
from Sarvashri Mallikarjun Kharge, Jyotiraditya M. Scindia, Shailesh Kumar alias
Bulo Mandal, Kodikunnil Suresh, N.K. Premachandran, Dr. A. Sampath,
Sarvashri Rajesh Ranjan, Md. Badaruddoza Khan, Sudip Bandyopadhyay, Prof.
Saugata Roy, Sarvashri K.C. Venugopal, P.K. Biju, Jitendra Chaudhary, P.
Karunakaran and Shrimati P.K. Sreemathi Teacher on different issues.

The matters, though important, do not warrant interruption of business of
the day. The matters can be raised through other opportunities.

I have, therefore, disallowed all the notices of Adjournment Motion.

... (Interruptions)
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12.01 hours

PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be Laid on the Table. Shrimati Smriti Irani.

... (Interruptions)

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): Madam,
I beg to lay on the Table: --
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Jute
Corporation of India Limited, Kolkata, for the year
2015-2016.

(1)  Annual Report of the Jute Corporation of India Limited, Kolkata,
for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5907/16/16]
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Jute Industries’ Research Association, Kolkata, for the year
2015-2016, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Jute Industries’
Research Association, Kolkata, for the year 2015-2016.
[Placed in Library, See No. LT 5908/16/16]
(3) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Silk Board, Bangalore, for the year 2015-2016.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Central Silk Board, Bangalore, for the year 2015-2016, together with
Audit Report thereon.
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(iii)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Silk Board, Bangalore, for
the year 2015-2016.
[Placed in Library, See No. LT 5909/16/16]
(4) (1) A copy of the Annual Report (Hindi and English versions) of the
Powerloom Development and Export Promotion Council, Mumbeai,
for the year 2015-2016, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Powerloom Development and
Export Promotion Council, Mumbai, for the year 2015-2016.
[Placed in Library, See No. LT 5910/16/16]
(%) A copy of the Memorandum of Understanding (Hindi and English
versions) between the Central Cottage Industries Corporation of India Limited and
the Ministry of Textiles for the year 2016-2017.
[Placed in Library, See No. LT 5911/16/16]

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
PRAKASH JAVADEKAR): Madam, I beg to lay on the Table a copy of the
Report (Hindi and English versions) of the Justice Ashok Kumar Roopanwal
(Retd.) Commission of Inquiry alongwith Memorandum of Action taken thereon
under sub-section (4) of Section 3 of the Commissions of Inquiry Act, 1952.
[Placed in Library, See No. LT 5912/16/16]
THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF
STATE OF THE MINISTRY OF COAL, MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY AND MINISTER OF
STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): Madam, I
beg to lay on the Table:--
(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-



15.12.2016
(@ (@)
(i)
(b) ()
(i)
© ()
(i)
(d @
(i)
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Review by the Government of the working of the Power Finance
Corporation Limited, New Delhi, for the year 2015-2016.
Annual Report of the Power Finance Corporation Limited, New Delhi,
for the year 2015-2016, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5913/16/16]
Review by the Government of the working of the Rural Electrification
Corporation Limited, New Delhi, for the year 2015-2016.
Annual Report of the Rural Electrification Corporation Limited, New
Delhi, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5914/16/16]
Review by the Government of the working of the NHDC Limited,
Bhopal, for the year 2015-2016.
Annual Report of the NHDC Limited, Bhopal, for the year 2015-2016,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5915/16/16]
Review by the Government of the working of the SJVN Limited,
Shimla, for the year 2015-2016.
Annual Report of the SJVN Limited, Shimla, for the year 2015-2016,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5916/16/16]
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(e)

(f)

(2

2)

(1)

(i)

(1)

(i)

(i)

(ii)
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Review by the Government of the working of the THDC India
Limited, Rishikesh, for the year 2015-2016.
Annual Report of the THDC India Limited, Rishikesh, for the year
2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5917/16/16]
Review by the Government of the working of the Power Grid
Corporation of India Limited, New Delhi, for the year 2015-2016.
Annual Report of the Power Grid Corporation of India Limited, New
Delhi, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5918/16/16]
Review by the Government of the working of the Bharat Gold Mines
Limited, Kolar Gold Field, for the year 2015-2016.
Annual Report of the Bharat Gold Mines Limited, Kolar Gold Field,
for the year 2015-2016, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5919/16/16]
A copy of the Annual Report (Hindi and English versions) of the Joint
Electricity Regulatory Commission (for the State of Goa & Union
Territories), Gurgaon, for the year 2015-2016, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Joint Electricity Regulatory
Commission (for the State of Goa & Union Territories), Gurgaon, for
the year 2015-2016.

[Placed in Library, See No. LT 5920/16/16]



15.12.2016

)

4

()

(6)

(i)

(i)

(i)

(i)

(i)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Aluminium Research Development and Design
Centre, Nagpur, for the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government
of the working of the Jawaharlal Nehru Aluminium Research
Development and Design Centre, Nagpur, for the year 2015-2016.
[Placed in Library, See No. LT 5921/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Rock Mechanics, Bengaluru, for the year 2015-
2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute of Rock Mechanics, Bengaluru,
for the year 2015-2016.
[Placed in Library, See No. LT 5922/16/16]
A copy of the Annual Report (Hindi and English versions) of the
Central Power Research Institute, Bengaluru, for the year 2015-2016,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Power Research Institute,
Bengaluru, for the year 2015-2016.
[Placed in Library, See No. LT 5923/16/16]
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Miners’ Health, Kolar Gold Fields, for the year
2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Miners’
Health, Kolar Gold Fields, for the year 2015-2016.
[Placed in Library, See No. LT 5924/16/16]
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(7) A copy of the Memorandum of Understanding (Hindi and English
versions) between the Indian Renewable Energy Development Agency Limited
and the Ministry of New and Renewable Energy for the year 2016-2017.
[Placed in Library, See No. LT 5925/16/16]
(8) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Wind Energy, Chennai, for the year 2015-
2016, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Wind
Energy, Chennai, for the year 2015-2016.
[Placed in Library, See No. LT 5926/16/16]
9) (1) A copy of the Annual Report (Hindi and English versions) of the
National Power Training Institute, Faridabad for the year 2014-
2015, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Power Training
Institute, Faridabad for the year 2014-2015.
(10)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (9) above.

[Placed in Library, See No. LT 5927/16/16]

(11) A copy of the Notification No. G.S.R.1091(E) (Hindi and English versions)
published in Gazette of India dated 25" November, 2016, regarding regarding
reservation of Dipside Tadekeshwar and Dungra UCG and Dipside Valia and
Rajpardi UCG in Gujarat in favour of NLC India Limited for the purpose of
Underground Coal Gasification under Section 28 of the Mines and Minerals
(Development and Regulation) Act, 1957.

[Placed in Library, See No. LT 5928/16/16]
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rftor e warera A W Wt (sht I et Area): W sy werewn, # fefafaa
T U1 Ued IR & § -
(TPh) UTIoT Jdes SRRIT 3MUiG, 3Mvic & 99 2015-2016 & AT UfIde & Uh
gfa (fB=ar e 3rsl Axahvon) dei oEruRifard o |
@)  urfioT gded AReI STIUiE, 3MMUiE @ d¥ 2015-2016 @ HIABU Bl ARDHR R
FHten & e ufa (e den sHsl Awno) |
[Placed in Library, See No. LT 5929/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY
OF SHIPPING (SHRI PON RADHAKRISHNAN): Madam, [ beg to lay on the
Table: --
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-
(a) (i) Review by the Government of the working of the Dredging
Corporation of India Limited, Visakhapatnam, for the year 2015-
2016.
(1)) Annual Report of the Dredging Corporation of India Limited,
Visakhapatnam, for the year 2015-2016, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.
[Placed in Library, See No. LT 5930/16/16]
(b) (1)  Review by the Government of the working of the Shipping
Corporation of India Limited, Mumbai, for the year 2015-2016.
(1)) Annual Report of the Shipping Corporation of India Limited,
Mumbai, for the year 2015-2016, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5931/16/16]
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(c)

(d)

(e)

(1)

(i)

(1)

(i)

(1)

(i)

22

Review by the Government of the working of the Central Inland
Water Transport Corporation Limited, Kolkata, for the year 2015-
2016.
Annual Report of the Central Inland Water Transport Corporation
Limited, Kolkata, for the year 2015-2016, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.
[Placed in Library, See No. LT 5932/16/16]
Review by the Government of the working of the Sethusamudram
Corporation Limited, Chennai, for the year 2015-2016.
Annual Report of the Sethusamudram Corporation Limited,
Chennai, for the year 2015-2016, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 5933/16/16]
Review by the Government of the working of the National
Highways and Infrastructure Development Corporation Limited,
New Delhi, for the year 2015-2016.
Annual Report of the National Highways and Infrastructure
Development Corporation Limited, New Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5934/16/16]
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(2)

€)

4

(1)

(ii)

(1)

(i)

(iii)

(1)

(i)

23

A copy of the Annual Accounts (Hindi and English versions) of
the Tariff Authority for Major Ports, Mumbai, for the year 2015-
2016, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Tariff Authority for
Major Ports, Mumbai, for the year 2015-2016.

[Placed in Library, See No. LT 5935/16/16]
A copy of the Annual Report (Hindi and English versions) of the
Seamen’s Provident Fund Organisation, Mumbai, for the year
2015-2016.
A copy of the Annual Accounts (Hindi and English versions) of
the Seamen’s Provident Fund Organisation, Mumbai, for the year
2015-2016, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Seamen’s Provident Fund
Organisation, Mumbiai, for the year 2015-2016.

[Placed in Library, See No. LT 5936/16/16]
A copy of the Annual Administration Report (Hindi and English
versions) of the Kolkata Port Trust, Kolkata, for the year 2015-
2016.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Kolkata Port Trust, Kolkata,
for the year 2015-2016.
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(ii1) A copy of the Annual Accounts (Hindi and English versions) of
the Kolkata Port Trust, Kolkata, for the year 2015-2016, together
with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the
Audited Accounts of the Kolkata Port Trust, Kolkata, for the year
2015-2016.

[Placed in Library, See No. LT 5937/16/16]
(%) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Academy of Highway Engineers, Noida, for the year 2015-

2016, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Academy of Highway
Engineers, Noida, for the year 2015-2016.

[Placed in Library, See No. LT 5938/16/16]

(6) (i) A copy of the Annual Administration Report (Hindi and English
versions) of the Calcutta Dock Labour Board, Kolkata, for the
year 2015-2016, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Calcutta Dock Labour Board,
Kolkata, for the year 2015-2016.

[Placed in Library, See No. LT 5939/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV
BALYAN): Madam, I beg to lay on the Table: --
(H @O A copy of the Annual Report (Hindi and English versions) of the
Narmada Control Authority, Indore, for the year 2015-2016,
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alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Narmada Control Authority,
Indore, for the year 2015-2016.
[Placed in Library, See No. LT 5940/16/16]
2 @O A copy of the Annual Report (Hindi and English versions) of the
Betwa River Board, Jhansi, for the year 2015-2016, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Betwa River Board, Jhansi,
for the year 2015-2016.
[Placed in Library, See No. LT 5941/16/16]
3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the National
Projects Construction Corporation Limited, New Delhi, for the
year 2015-2016.

(i)  Annual Report of the National Projects Construction
Corporation Limited, New Delhi, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5942/16/16]
THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): Madam, I beg to lay on the Table: --
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-
(1) Review by the Government of the working of the Air India
Limited, New Delhi, for the year 2014-2015.
(i1))  Annual Report of the Air India Limited, New Delhi, for the year
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2014-2015, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(2)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5943/16/16]
(3) A copy of the Aircraft (Carriage of Dangerous Goods) Amendment Rules,
2016 (Hindi and English versions) published in Notification No. G.S.R.275(E) in
Gazette of India dated 3™ March, 2016 under Section 14A of the Aircraft Act,
1934.
4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 5944/16/16]
(5) A copy of the Memorandum of Understanding (Hindi and English versions)
between the Air India Limited and the Ministry of Civil Aviation for the year
2016-2017.
[Placed in Library, See No. LT 5945/16/16]
WEl YRA¥HRUT T AT | o 7t (et fadomr sofQ): weia srener wgiean, &
ffaRad o3 991 Ted R &= g -
1. (W) IT @rE Uil STfar 8k ydgd 9, AFgd & d¥  2015-2016 &
e ufades @f e ufa (R Jen 3ot dxanson) qen oraTuNifard o |
@) I e dEnfel Sufar $iR yeEd 9, |Fgd & d¥ 2015-2016 &
BTG DI IRGR gRT FHIET & s ufar (fR= qen st dxamon) |
[Placed in Library, See No. LT 5946/16/16]
THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): Madam,
on behalf of Shri Ajay Tamta, I beg to lay on the Table: --

(1) (1) A copy of the Annual Report (Hindi and English versions) of
the Apparel Export Promotion Council, New Delhi, for the
year 2015-2016, alongwith Audited Accounts.
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2)

)

4)

(ii)

(i)

(ii)

(i)

(i)

(i)

(i)

A copy of the Review (Hindi and English versions) by the
Government of the working of the Apparel Export Promotion
Council, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5947/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Ahmedabad Textile Industry’s Research Association,
Ahmedabad, for the year 2015-2016, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Ahmedabad Textile
Industry’s Research Association, Ahmedabad, for the year
2015-2016.

[Placed in Library, See No. LT 5948/16/16]
A copy of the Annual Report (Hindi and English versions) of
the Northern India Textile Research Association, Ghaziabad,
for the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Northern India Textile
Research Association, Ghaziabad, for the year 2015-2016.

[Placed in Library, See No. LT 5949/16/16]
A copy of the Annual Report (Hindi and English versions) of
the Bombay Textile Research Association, Mumbai, for the
year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Bombay Textile Research
Association, Mumbai, for the year 2015-2016.

[Placed in Library, See No. LT 5950/16/16]

27
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(%) (1) A copy of the Annual Report (Hindi and English versions) of
the Central Wool Development Board, Jodhpur, for the year
2015-2016, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Wool Development
Board, Jodhpur, for the year 2015-2016.
[Placed in Library, See No. LT 5951/16/16]
(6) (1) A copy of the Annual Report (Hindi and English versions) of the
Wool Industry Export Promotion Council, Mumbai, for the year
2015-2016, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Wool Industry Export
Promotion Council, Mumbai, for the year 2015-2016.
[Placed in Library, See No. LT 5952/16/16]
(7) A copy of the Memorandum of Understanding (Hindi and English
versions) between the Cotton Corporation of India Limited and the Ministry of
Textiles for the year 2016-2017.
[Placed in Library, See No. LT 5953/16/16]
(8 (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Fashion Technology, New Delhi, for the year
2015-2016, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Fashion
Technology, New Delhi, for the year 2015-2016.
[Placed in Library, See No. LT 5954/16/16]
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(9) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 394 of the Companies Act, 2013:-

(i)

(i)

Review by the Government of the working of the National
Textile Corporation Limited, New Delhi, for the year 2015-
2016.

Annual Report of the National Textile Corporation Limited,
New Delhi, for the year 2015-2016, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 5955/16/16]




15.12.2016 30

12.03 hours
MESSAGE FROM RAJYA SABHA
AND
BILL AS PASSED BY RAJYA SABHA®

SECRETARY-GENERAL: Madam Speaker, I have to report following message
received from the Secretary-General of Rajya Sabha: --

“In accordance with the provisions of rule 111 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am
directed to enclose a copy of the Rights of Persons with Disabilities
Bill, 2016 which has been passed by the Rajya Sabha at its sitting
held on the 14™ December, 2016.”

2. Madam Speaker, I lay on the Table the Rights of Persons with
Disabilities Bill, 2016 as passed by Rajya Sabha on the 14"
December, 2016.”

* Laid on the Table.
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12.04 hours

COMMITTEE ON WELFARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES
Statement

S, e §. dAiciel (smweEE) @ A9 e Heedl, d IS AW fagd M
(TTEIRT) ferfcs o Srggfaa Sl 3fiR STRIfe SToTierdl @ (oY SIREv 3R ISR’ &
N ¥ g A5 Tery @adt 35d gfiadeT (1541 dld GHT) R WRBR gRT Bl T3 SRR & aN
H Irfad il den T SHenfaal & Hearo Wadt affa (158 e | & uEd
gfaded (1641 ol 9T & AT TS AR g # fafde el R ReR gR1r & 18
HIRIATE! Bl Sifow favor (B qem SIS |whRoT) Igd Rl g

12.04 Y5 hours

COMMITTEE ON GOVERNMENT ASSURANCES
41% to 47™ Reports

3. e fERae e (eReR): A sreger wgea, # ffaRaa uftdes (=S qen

SISt HHRO) UG BT g, -

(1) 99 iR TdH Soi #AT W AT Gifdd A B aHem & 9 H
41 wferde |

(2) AERY, 99 SR Sefdy URAT HATGI W Hefd dfdq emedradi o wHer &
N # 4291 AfdET|

(3) R IR IRAR FHeuvl #ATed (WRA R IRAR wHeamor faumn) o wdfda
ST SMearal B FHlem & IX | 4391 uirae |

(4) = AATC ([ fawm) W A9 dfed emearddl @1 wlem @ aN "o 444
gfcde |
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(5) ARl (WEAd) DI Bred @ IREl & IN H 4537 HfrdeT|

(6) ARl (3RABAT) DI BIeT @ JNG b X H 46d] HfddeT|

(7)  fafd &iRk =y warery (Ramh fRvm)d d&fda <fea smear=l &F witem @ an &
474t wfrae|

12.05 hours

RAILWAY CONVENTION COMMITTEE
9™ and 10™ Reports

$it AT USer (Wewr-Tifean) ¢ eremer wWee, # Yo sftnrry wfafa & fafaRad uftaes

(fe=sl <Torm 3T ARV U BT § -

(1) ‘VEcH BRI WA, SIMHIFVN 3R IRATSHT Jdgq ¥arg” & IR § - 9df  Hferdad
(164 dr® ) |

(2) ‘IR YT H THars MUeH yumell’ & aN # 10ai ufadeT (164 ol a) |
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12.05 % hours
STANDING COMMITTEE ON AGRICULTURE
33" and 34™ Reports

2 FHIQd ARMU Iqred (WYS) ¢ e weedl, § piy dddl wrll afifs & FEfaRad
gfcracd (fB=al o oYl W¥hrun) (1641 dleh 1) IKA el g;-

(1) Y R fFAM HeAT JFAGT (BN, FEAN AR fHae wearor  fawm) @
‘eI B A (2016-17)° @ Aag § 25d uhraed ¥ siafde feufm/RmeiRel ® WReR
ERI &1 T PRATy Hadl 33af yfcrde|

(2) PV IR fFuE HeaTor FATRT (TPUTAH, ST 3R AIUTSAT I9RT) & “FRT R
WO AN & IR # SU-fRM & A1e99 IR & 9 iR SuAdr & d1F iR B U &
feTu Sag MY HeH’ & fawy § 34ai gferdeT |

12.05 Y5 hours

STANDING COMMITTEE ON ENERGY
22" to 25™ Reports

. dRm AR (SeWe) I HEledl, H ol dedl Wl 9ffd (2016-17) &
FrefeRaa wfcde (= o SRSl HwervvT) URgd & g :-

(1) “ART H FoIl UgT - I RART B FHier R T 3ol &1 D &
ey # 22d7 faed |

(2) a¥ 2016-17 & forg faega wATG™ & el B AW D Feg H  15d yfadeT
(16d1 @ @) # oidfdse RipRel R & 18 HRars wde 2397 ufrde|

(3) “TRuTferent S IrUflee ¥ fagld e’ & Wy H 209 ufoded  (16d1 b
[ # sfafde ReRe W) &t 18 HRats ddell 24af gfde |
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(4) ‘arforogs sl & ddg # 12d ufades (16 o awn) #  fafdse RmRen
TR B s BRI Geeft 25a7 ufqde|

12.06 hours

STANDING COMMITTEE ON LABOUR
21* Report

ST, fdlc A (TaE SR TE) ¢ 3fede Heledl, § 9% HATS Bl el B A (2016-
17) & dg # 189 ufaded (16df dre @) # ofafds wffa o fewfml/ReRer w® wer
ERI Bl TS HRATg et 2191 gfaed (= 7o Sis AwhRvl) Uqd Bl gl

12.06 V4 hours

STANDING COMMITTEE ON RURAL DEVELOPMENT
28™ to 31° Reports

3. aerga Rie (Wln) @ rewg #=c, # uniivr fae et afafa @ freafaRea afdaeT
(fE=a) 2 ST ARBROT) UK BT § -

(1) arfioT fare HaTer (IR AT W) @ Srel @ AR (2016-17)° @
A4y # 219 ufvaeT (1641 A1 W) # sfafds Rl R WRGR gRT &1 T8 drars dde)
28a7 gfdded|

(2) g™ e FATEE (MR Qe QW) @ ‘el & A (2016-17)° &
[qEg H 22d ufided (1691 @l ) # iafd RImIRE W AR gR & T8 HIRars daer
29a} gfddeT|
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(3) TSI IR W@Tdl WATAI @I ‘SFaMI @I AN (2016-17)° & W H 234
wfaaed (1641 @ @) # oidfds RIpRel R IWAR g1 B T8 HRAS Wl 304t
gfcde |

(4) JERIRT IS HATAT B IR DI AN (2016-17)° & Fa H 249 wlrded (164
Arp /) # sfafde ReIRe R AR gR1 &t 73 HRars wedt 314 ufiac |

12.06 V2 hours

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
282" and 283" Reports

st WA e s (dien) o crewet wEGE, # wM9 A9 e dddft wemh afufa &

FrefeRaa wfrae (= Jom Sf¥sll |wehRvl) J91 Jed UR &l -

(1) wfzen iR aTa far™T JFATET B AT B AR (2016-17) (AT ¥.97) & Hdy
# 278d wftded ¥ idfde RreRel/fRuflrl R WRER gRT & 5 dRars et 2824i
mfraeH|

(2) ‘\d e IR SR #egTed HioH AT &1 fharaa faw o) 2834t ufiac|
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12.07 hours

STANDING COMMITTEE ON TRANSPORT, TOURISM AND CULTURE
239™ to 242" Reports

SHRI K.C. VENUGOPAL (ALAPPUZHA): I beg to lay on the Table the
following Reports (Hindi and English versions) of the Standing Committee on
Transport, Tourism and Culture:-
(1) The Two Hundred Thirty-ninth Report on the Action Taken by the
Government on the observations/recommendations of the Committee
contained in its Two Hundred and Thirty-second Report on the Demands
for Grants (2016-17) of Ministry of Tourism.
(2) The Two Hundred Fortieth Report on the Action Taken by the
Government on the observations/recommendations of the Committee
contained in its Two Hundred and Thirty-third Report on the Demands for
Grants (2016-17) of Ministry of Culture.
(3) The Two Hundred Forty-first Report on the Action Taken by the
Government on the observations/recommendations of the Committee
contained in its Two Hundred and Thirty-fourth Report on the Demands for
Grants (2016-17) of Ministry of Road Transport and Highways.
(4) The Two Hundred Forty-second Report on the Action Taken by the
Government on the observations/recommendations of the Committee
contained in its Two Hundred and Thirty-fifth Report on the Demands for
Grants (2016-17) of Ministry of Shipping.
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12.07 2 hours

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE
96™ to 98™ Reports

SHRIMATI RITA TARAI (JAJPUR): I beg to lay on the Table the following
Reports (Hindi and English versions) of the Standing Committee on Health and
Family Welfare:-
(1) 96th Report on Action Taken by the Government on the
recommendations/observations contained in the Ninety-third Report of the
Committee on Demands for Grants (2016-17) of the Department of Health
and Family Welfare.
(2) 97th Report on Action Taken by the Government on the
recommendations/observations contained in the Ninety-fourth Report of the
Committee on Demands for Grants (2016-17) of the Department of Health
Research.
(3) 98th Report on Action Taken by the Government on the
recommendations/observations contained in the Ninety-fifth Report of the

Committee on Demands for Grants (2016-17) of the Ministry of AYUSH.
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12.08 hours

STATEMENTS BY MINISTERS
(i) Status of implementation of the recommendations contained in the 18"
Report of the Standing Committee on Labour on Demands for Grants
(2016-17), pertaining to the Ministry of Textiles”

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): I beg to
lay a statement regarding the status of implementation of the recommendations
contained in the 18th Report of the Standing Committee on Labour on Demands

for Grants (2016-17), pertaining to the Ministry of Textiles.

12.08 V2 hours

(ii) Status of implementation of the recommendations contained in the 10™
Report of the Standing Committee on Urban Development

on Demands for Grants (2016-17), pertaining to the

Ministry of Housing and Urban Poverty Alleviation*
THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND
MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERJIT SINGH): I beg to lay a statement
regarding the status of implementation of the recommendations contained in the
10th Report of the Standing Committee on Urban Development on Demands for
Grants (2016-17), pertaining to the Ministry of Housing and Urban Poverty

Alleviation.

* Laid on the Table and also placed in Library. See No. LT 5956/16/16 and 5957/16/16 respectively.
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12.09 hours

STATEMENT CORRECTING REPLY TO QUESTION NO. 230 DATED
02.08.2016 REGARDING “MAN-ANIMAL CONFLICT”
ALONG WITH REASONS FOR DELAY"

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FORESTS AND CLIMATE CHANGE (SHRI ANIL MADHAYV DAVE): I beg to
lay a statement (i) correcting the reply given on 2.8.2016 to Starred Question No.
230 (Hindi and English versions) by Sarvashri Sanjay Haribhau Jadhav, M.P. and
Mansukhbhai Dhanjibhai Vasava, M.P regarding 'Man-Animal Conflict' and (ii)

giving reasons for delay in correcting the reply.

* Laid on the Table and also placed in Library. See No. LT 5958/16/16.
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In the reply to the Lok Sabha Starred Question No. 230 replied on 02.08.2016 regarding 'Man
Animal Conflict' raised by Shri Haribhau Jadhav, Shri Mansukhbhai Dhanjibhai Vasava, the
Annexure I (B)-Details of funds released to State Governments under the Centrally
Sponsored Scheme of 'Project Tiger' may be read as:

ANNEXURE I(B)

Details of funds released to State Governments under the Centrally Sponsored
Scheme of 'Project Tiger'

(Rs. in Lakhs)

2016-17
S. No. | State 2013-14 2014-15 2015-16 (As on 25.7.2016)

1 Andhra Pradesh 211.7804 184.141 0.00 0.00
2 Arunachal Pradesh | 757.1705 658.426 429.53900 225.569
3 Assam 808.9665 1509.389 1425.4130 0.00
4 Bihar 285.0898 317.096 223.55051 384.655
5 Chbhattisgarh 583.056 609.827 398.94500 0.00
6 Jharkhand 251.168 199.080 47.98470 0.00
7 Karnataka 2016.0318 1565.773 1378.19440 1675.429
8 Kerala 489.296 517.5351 396.60100 0.00
9 Madhya Pradesh | 4815.734 4335.118 1421.00700 2142.997
10 Maharashtra 3453.3483 3425.524 3923.07890 204.518
11 Mizoram 233.68 232.189 187.98450 0.00
12 Odisha 786.9 707.391 544.80052 719.848
13 Rajasthan 512.848 627.192 1257.80800 0.00
14 Tamil Nadu 763.255 864.316 1950.17128 631.218
15 Uttarakhand 348.516 391.19 683.98538 0.00
16 Uttar Pradesh 525.876 760.928 624.54630 319.816
17 West Bengal 2.05 0.00 0.00 0.00
18 Goa 0.00 0.00 0.00000 0.00
19 Telangana 0.00 0.00 214.81920 0.00

TOTAL 17,228.8113 17,502.000 15,484.9365 6,510.933

REASON FOR DELAY

The Ministry, immediately after detection of the error, processed the matter and a
correcting statement was sent to Lok Sabha Secretariat on 10.08.2016. In response, Lok
Sabha Secretariat has advised for submission of the statement in the prescribed format
during the Winter Session of the Parliament as the 9™ Session of the 16™ Lok Sabha
adjourned sine die on 12.08.2016.
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12.09 2 hours

STATEMENTS BY MINISTERS....Contd.

(iii) Status of implementation of the recommendations contained in the 25™
Report of the Standing Committee on Agriculture on Demands for Grants
(2016-17), pertaining to the Department of Agriculture. Cooperation and
Farmers Welfare, Ministry of Agriculture and Farmers Welfare”

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): I beg to lay a
statement regarding the status of implementation of the recommendations
contained in the 25th Report of the Standing Committee on Agriculture on
Demands for Grants (2016-17), pertaining to the Department of Agriculture,

Cooperation and Farmers Welfare, Ministry of Agriculture and Farmers Welfare.

12.10 hours

(iv) Status of implementation of the recommendations contained in the 9™
Report of the Standing Committee on Water Resources on Demands for
Grants (2016-17), pertaining to the Ministry of Water Resources*

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV
BALYAN): I beg to lay on the Table a statement regarding the status of
implementation of the recommendations contained in the 9™ Report of the
Standing Committee on Water Resources on Demands for Grants (2016-17),

pertaining to the Ministry of Water Resources.

* Laid on the Table and also placed in Library. See No. LT 5959/16/16 and 5960/16/16 respectively.
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12.10 Y2 hours

(v) Status of implementation of the recommendations contained in the 218",
230™, 231 and 238™ Reports of the Standing Committee on Transport,

Tourism and Culture on Demands for Grants, pertaining

to the Ministry of Civil Aviation”

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): I beg to lay on the Table the following statements regarding:

(1)

2)

3)

4)

the status of implementation of the recommendations contained in
the 218" Report of the Standing Committee on Transport, Tourism
and Culture on Demands for Grants (2015-16), pertaining to the
Ministry of Civil Aviation.

[Placed in Library, See No. LT 5961/16/16]
the status of implementation of the recommendations contained in
the 230™ Report of the Standing Committee on Transport, Tourism
and Culture on the issues related to Security at Airports in India,
pertaining to the Ministry of Civil Aviation.

[Placed in Library, See No. LT 5962/16/16]
the status of implementation of the recommendations contained in
the 231" Report of the Standing Committee on Transport, Tourism
and Culture on Demands for Grants (2016-17), pertaining to the
Ministry of Civil Aviation.

[Placed in Library, See No. LT 5963/16/16]
the status of implementation of the recommendations contained in
the 238" Report of the Standing Committee on Transport, Tourism
and Culture on Demands for Grants (2016-17), pertaining to the
Ministry of Civil Aviation.

[Placed in Library, See No. LT 5964/16/16]

* Laid on the Table .
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12.11 hours
PAYMENT OF WAGES (AMENDMENT) BILL, 2016"

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to move
for leave to introduce a Bill further to amend the Payment of Wages Act, 1936.

HON. SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Payment of Wages Act, 1936.”

The motion was adopted.

SHRI BANDARU DATTATREYA: I introduce the Bill.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 15.12.2016
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HON. SPEAKER: Now, ‘Zero Hour’.
... (Interruptions)
HON. SPEAKER: Shri Sudip Bandyopadhyay, do you want to say something?

... (Interruptions)

A J1emet ¢ H Suel Al i BT HichT gl |

... (cgaym)

12.11 Y2 hours

SUBMISSION BY MEMBERS
Re: Discussion on demonetization of currency notes

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, it was an
opportune moment today and before the last day of the session, we could have

initiated a debate. ... (™)

AT STEAE : $1ob 1 H ATl W) AlepT Al

.. (o)
SHRI SUDIP BANDYOPADHYAY : We are prepared to go for the debate and
discussion without any rule and even without voting. Today and tomorrow, two
days are left. The debate can be continued upto tomorrow. I would request to use
your office and to convince the Government side to start the debate by which we
can ... (Interruptions)
A Jteme ¢ 37 ARE AuTSt SN, a1y qiferd |

.. ()
2 AfcABIA @S ([ea) : HeH WdR, 89 AR 16 TI=R A I8 HIRMY R B ¢ fh
e § feATegoeH R T4l Bl . (Fagr) SHifey g9 w56 & dgd Alfed foadT, offds
9 S THRI AT A1 G 184 B Jed Alfed QAT WA, Afh I W TR AT 918 H T
T 1 fear f6 ey S wEdt € 79 fiose wa s & fog dur 2L (@ragms) &\
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e, At 3R =Xt 9o 3o fory R B 3IRT BH deeT aied © b ' s e 9
HIET T8 Ared 8, 89 fSWhe BRAr =@ied 8, olfed A Al I A HFET @red 2l
... (cgagr)
A Jtemet ¢ AT R YeSt ofl, 3T diferd |

... (FFagT)

AT AL : 31d WA B, MTDH! a1 Rebre TR 1 g | == ISt oM, 3@ 31y aifer |

. ()
HON. SPEAKER: Let Shri Kharge complete.
... (Interruptions)

#f wfcarels e A0, T o FE R oy A [ 9@ g, g D 919 M
Ritae &) AL, (ragm) 3 o I8! A=) ® 6 & fSvpe & fog R € e
BT AT AR BT ddhell & @ 8, AN ol W 2l (raem™) A argd fSwmee A
I B 8, BSd # A8 o ¥ .. (xaum) s¥ifery s ug aed € 5 o e g
PRIy, 7 f¥pem & forg SR 2 .. (auT)

A semet @ 3 21 R Yl N, o1y arfer|

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Madam, with a heavy
heart, I would like to say that 15 J@wR @1 aal wrel #ifew gg o, all parties had

accepted that whatever move has been taken by the Prime Minister regarding
demonetisation to curb black money or fake money or terrorist money or whatever
it is called is a good one.... (Interruptions) But all of us have agreed that the
implementation process ... (Interruptions)
$it HeATuT Sl (STRTAYR) : MY FER SR 98 S8y, IER MDY H31 a9 19 | 37 FER |
2. (eraum)

# Ui ahg | de grear gL (FadH) uiE ak | 89 Aifed g wl
...(cagT) ftps g2 ute ardivg A drer A & o jen #1 .. (@@r@uE) From the 5, they

are not allowing me to speak. I had given a notice. You had agreed for that notice

but they are not allowing me to speak. ... (Interruptions)
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AT 3eA : A 99 RIT 8 @ 87

... (cgaym)
2t .. s Yest: 991 diorm ARG . (Fagr) e, #9 gAT o1l ... (FaeT) S S A
9| F R, I9 A G o1l L. (F9u) W a1 W g sl L (@@@gE)  Everybody

has an objection. All parties had an objection about the implementation of this
thing. ... (Interruptions) That is why my learned friend and my senior colleague
Shri Bhartruhari Mahtab had wanted a discussion under rule 193. I had also
initiated it in the House on the 5th. ... (Interruptions) We wanted a debate. Since
the 5", my notice under rule 193 has been accepted. ... (Interruptions) You had
allowed me to speak. I am sorry to say that till now for so many days they are not
allowing me to speak. ... (Interruptions) At least now, if you let me know, I will
start the discussion under rule 193. After that, whoever wants to raise whatever
issue on the subject may raise it. ... (Interruptions)
S HeToT FEGHT: AT /G S D A Tl ST .. (FaET)
THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Thank you for
giving me an opportunity.

From day one, from the 16th, when the House started, when Parliament
started, we have been continuously telling them that we are ready to debate on

demonetisation. ... (Interruptions)

P & Raes g WIE A & WWHR 1 o Juy g fhar g qfew g6 ot g,
IS X H F@ B D (oY, 989 B D foly 89 A IR | . (FAH) TR & R TR
| ... (eragE) ofed 39 il 7§ (A F S9PT e R @M B L (ragE) afe g
dicagell & IR # W g% R g, P o9 & Raomw qfew g fvar 5 3 SiE Uit A
TS # oMt g8 2l ... (Fagr) I & TR 8, HSH Hdl Udh AR Ui @il 5ol gl ... (FauT)
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TH 3R YFIOR 31T Bl ... Sl SHDT ARCHTSS 8, SH SN # forar §, ... *.(«r@um)
g I gl .. (5aeT)

12.18 hours

(At this stage, Shri Mallikarjun Kharge and some other hon. Members
came and stood on the floor near the Table.)

... (Interruptions)

i IAPGAR : G 1 © b 7 AW & R H ==l B A@nfEyl L (FagH) SRl WhA
& IR # Tal gl L (@Eg) e e @ IR H g|t HIYl L (TadH) SN,
FETSAE IS |, 9go AT Uit 4 S g% fRAr ¥ S9e aR # ofY =dl ¥e S|
_..(cgayT™) &9 g9t & 9rT 8 % 2 L (@agE) L *

HON. SPEAKER: No, this will not go on record. I am sorry.

... (Interruptions)

12.18 > hours
(At this stage, Shri Kalyan Banerjee and some other hon. Members
came and stood on the floor near the Table.)

* Not recorded.
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12.19 hours

MATTERS UNDER RULE 377"
HON. SPEAKER: Hon. Members, the matters under rule 377 shall be laid on the
Table of the House. Members may personally hand over text of the matter as per

the practice.

... (Interruptions)

* Treated as laid on the Table.
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(i)Need to provide monetary and other benefits to Loktantra Rakshak Senani
who were detained during Emergency from 1975 to 1977.

#t JfEat FAR A (FRR) : ABAID STIIBIR ARV & I H [T8R H 1974 &1 B
et <o & fAfr= wsai § BE gaT ke @ w0 ¥ Bd T o7 39 Sf=Ied &
IRV qAT SNl Sed A gRI deblold YaHa1 & faeg gy fofla &
JEGATHR ARBR 1 AUl < § 25 S 1975 Bl g A H AUIDHIA Ay PR faan| oLl
Afed IoHfad Ud qETiod Wl @ RN aral BrE-Aredd Ud o= ANRGT I {1 7
SLAE.R. & T84 ol H 98 B &1 7| I9 SR T I W Sl AR A=
1 Tl HiC f&aT T Ud RSt I9AT AU U Sed Sl |

3: 1975-1977 & SR IMMUADIA & [d%g U HEY Bl g ARBR GRI WAl
UMW ® w0 H AN B Sy Jur IRE WReR & fawg duveid |l Bl G
JATRTAT & FADE Al WAl HINd BRGNS AR U (SR o) Figed Aam,
frfrcar vd o gfaar v wxd gY Al & wHia B Sgl W & e &
g FoY BT UISIHH BT 3 IR SMY dlfes wiasy # Ut Weermr ygRul W) A6 s
ST Wb Ud gar Gl H ol & Ui g SRR SR 81| AMadhTad WA feaw 21 A
(1977) @1 ufvay "drepda Raw ~ w1f¥a fpar Sy

IR & ARgaral fqareryg fagel (Reamed siidier, dftcel WRTEd, HoldR gferd
IeH, TFIEIR, DRAGR, BIIWETs, HRR, ARNT A AQTe) S HFNGRI DI 1980 D
A A FHIE, UM W B T8d Dew R ST Al WRGRI A I AT A IAFE

TR BIAT 8, S 3Tfad 8, forad! |Hiel dvs IR gRI Bl aley|

3ITUTTeRTS ST GeT T W1 fd8R # &1 8, 98l NeqR & | JrJHed AfeHr
Afed Yol TR §RT ARTAQR H &RAT 1R 98 desid Il IHAT ATSTI_1 Pl AN BT
e W9 weeferd Afgde, ggor Ud dedl TR IIATER H WGl IR &R s, foraHd
FHATERONS & Her [ 8 fawwar, 2016 &1 YHEH T Heclad TRaR & Hebsi AT,
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9 Td T2 BT d4Rdde S YER PR oig-gfel™ B fadn M, o &1 goid o At arfdre

ARATY, 920 Ud 9§ WNTYR ARSHA Dlciol RUATA § SATOR @, d8l U 30T §RT aRR
M (Th.3ME.3TR.) # fhfl WY TR & oSt arel | §HR Bl 8, Soo 39 WG BT AW
I 8 T afp ST Raam® AR Hied, Brey/Afedl & w9 A9 €1 39 AreNd "ol 9 R
ST B ST ATHIRE &1 g WRDR ST BRIATE BHR AT & B
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(ii)Need to review the notification declaring Velavadar Blackbuck
National Park and its surrounding areas in Bhavnagar
district, Gujarat as Eco-Sensitive Zone.

ST, AR St WA (WEaTR) : § 791 9IiaRe), a7 U Sofarg aiRads 341 St &1 e
T HAGT &F WTTR & 3 deTday Hlell f2R0T IMARVY B GATERY & Gieedio I 31fa
FaeTelie &= BIfya fhd oM & S [T 1 iR e =msdt

P9 48 (B, § Wel dAdER Il [BR0T JAHARVT WX WAG & HIETR & T80
gfeth QX < P U He@yUl IHIRVT 8] W] 90 U4 YATRUT HAT gRI SN Sffergas
s 9 & BT 9T 39 & I o &F B 3N daeTsiia aiftd v fear w21 Rnwy
YR AR & fAbr § qrer 31 Weball §l & Bl 3ifa Adasfia aifa fhar Wy I8 s
3BT YA T ffh 39 AAGAT F &F & el b, Yold ddel o1, S IS0
Fdeh B Ud MR WRE @ fIeT W 9gd 991 9147 S 8 Ahdl o) 59 SfegE ¥
&5 B I 32 g JHIAd B Aehd | & B 3N TR, TR AH By, AR AR
3T S Ud ST ft 39 S1fRpa &1 fajig &= 32 ©l

I A Hg WHR ¥ Fagd 2 fF 39 afdgm ) ¢ R &1 ge 39 W A&
ST SIY d1 JfaRideTeliel &3 &l Ifd BR1 & I &3 Bl GHIE DR $Hh] TSl Y,
oy e &1 e gffeaa & o |
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(iii)Need to undertake electrification of villages in Rajasthan under
Deen Dayal Upadhyay Gram Jyoti Yojana.

$it AT fAm (qimarsT) - A faggd w3 St @1 e A garEE St @) Agardnie
AT QI AT ST T AT AT & IR e amedn g1 A g St |
TR, 2014 H T ST SWEAT U AN ATSAT BT YR g8 THIor a3 3 e
faega amgfd gHfTaa o &g ot o Jor oley 1 of 6 7S 2018 T < B 18,452 idl
o1 faediensr &R foar S| 9 AT & Qe fharaas | Il aRaRi &l 1w BRIaT
frerm @ife fasrell <o & e & oy orid Aol 21 I8 ISl IRA ARBR Bl
HecdThiel AT § | U © o A1eqq 3 Jrivr erai | =il g fagga gl gfead
DI ST qeb |

# PR DI AT BT AEd g b AFHR JEEHAT SN I Ewon & &1 ay i
SN & gEE W IO UQ¥ W 39S A el 8 9@l § Wdfe g9 Al & folg
ffaer @t feban qoi &1 St =gy o |

3 § AN oIl WA Sl W IR BRAT ATedl © (b JIoRAM H 9 ATOET Bl
foparaa= eer gHfRea fhar S @Ifds S ded A= g Sff < @l 8, S99 aF 99y
H qof fomar T 9 |
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(iv)Need to provide stoppage to various important trains at
Surat Railway Station, Gujarat.

et gei fapA SRS (WRA) : PRA TR ¥ D VS [qbraeiidl we) # W Up gl yui
PG 200 A ST SHFACIS T AT, 5000 I SITGT BIS-g$! AMeNId Hidedt Td <91 ot qern
TRRT & Iew e 7 ¥ srHs @ widcal i Ra YRa 99 @) g sienfie
Bidedi o f6 Reriw, shga.oihdl, TR s@ml, Talsl Roue ga.ddid. aike
HURT B BRI XTd dF DI BT AT UL 81 & TG Xald oo Bl e fea-ufafeT 1g
& Bl

U B | HAE@YUl oA W3 UG-y fGoell OET UeRIy™ (ST SR
12951/12952) Td IRA hifdl AL UaRAU (TSI HAT 12953/12954) XA H weball ol

PRI YA TIF W 8 HUD Hifd eSTT (ST WA 12449/50, 12431/32, 12907/08 Vd
12217/18) Td 12 X<l UaAUHA YMISAl (TSI AT 2263/64, 12297/98 12268/67,
12239/40, 12227/28 Ud 12283/84) &1 Wl TS q¥d feam o= =1fey ud anfai &
gfaensti vd Yord &) e g @I e § wew Ior a1yl
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(v)Need to amend the Coastal Regulation zone Notification,
2011 to facilitate the rehabilitation of jhuggi
clusters in Greater Mumbai.

M MuA A (TS SW) : HAERIG ABR & a9 Q9 gRI fdid 27-8-2013 TG
23.12.2013 H &g WBHR & 9 Ud TATARY HATAY Dl YR s & ALAR.OIS, & A e
H gl gar ARl & fharaas & foy it feer-fdel 9 denes &g gia W @

Tl

9 AR | I WHR & & F9d 7 U IS dsa & @ Sy WHR S 99 g
AR AT & Wiad & WY i 07.11.2013 § Al 1 DY &fl, Wfbd dwg a9 vd
TR HATT & ACfheed fAid 06.01.2011 H 3@ T ARG F B D IRUTHERY
IR g & ALARSS. & A &l § gl gaiq Arsriell & fharaas d @ragr =
B @ Tl I g AR & I ANfihodd § ed & &a1 Sar 2 @ de) =8 el
U g1 WA H gofl-SufeAl €, Sh1 Y B Rerdl A B Hb |

3I: HRT WA 99 Ud UATERY HA ST ¥ R € 1 Iy WAR 7 IR =g B
AR, & A &3 # g gAar drorisit & fparaad & forg Aifoera foen-fden &
dee B uRaTg Ud fRar 8, S ¥ driarel SR gy A feen-een § Asied e
BT B B, R TR g B FR-SURRAT & [AAT DT BRI U 8l 0 |




55

(vi) Need to set up an Ordnance Factory in Deoghar, Jharkhand

SHRI NISHIKANT DUBEY (GODDA): Deoghar has been included in the list of
prominent cities and has been declared as mega tourist destination. Deoghar is the
unique and extremely revered site of one of the 51 Shaktipeeths and also of
Dwadash Jyotirlinga in the country. This is a religious and cultural capital of
eastern India which catapult the holy place to an International acclaim and is

visited by over 5 crore pilgrims every year.

Large parts of the state are affected by Naxalism and terrorist activities
which is an indication of the sense of desperation and alienation that is sweeping
over large sections of Jharkhand’s Santhal Pargana region, a backward area, which
have been not only systematically marginalized but cruelly exploited and
dispossessed. Therefore, this area needs developmental initiatives on priority
basis. Godda (Jharkhand) is the area where a DRDO facility is being

commissioned and Ordnance Factory at Deoghar (Jharkhand) is proposed.

Jharkhand Government is more than willing to help in this important

strategic endeavour.
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(vii) Need to formulate a policy to provide government jobs to
dependants of martyred soldiers.

N gpw Rig (dv) : BT & o ast § wfrd™ @t A J e TR AT A B A
P Sfdehdral TR § wEal HI A& FR<R 98 @ gl s ARbR gRI AR J2ifd
AETAAT Y Bl Sl & UReg Y& WA el & 3 uRaRl &1 & T8 fFdia e 8
fh gruse sifefm e gifRaa fear Sy f S Star oraell & &1 UTed &_d gU AT
W IEE BRI, ID MG BT AT & T AR AHd & A9 R g9 fen # arfaers
quTdt HRIATEr 3THA H ARl S|
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(viii) Need to take concrete steps to stop the proxy war waged
by Pakistan against India.

# I A HIRAT (IFATE) : WIHEH D Y 1 YHI b1 Aot 81 & oW & frepe
TR AT ¥ Abaral el gU o, O &l 3hav |fed 9 dAf® wgig 8l |
ARTP TIed & a8 UG | gqUs, feNadla 3R 3fdhdla bl 3q ATdrh HIgal bl
BRRAIR F91 T B UIfhIT HRA & |1 (U BEH Jg UG D fid IR-aR el 3T T
SeTiET PR D! &l PR 8l 2l BT & # 18 IR, 2016 B TH-HHR & S H 4P
3fcpariadl ¥ WRA & A1 RfR H A @ WRAT Sal R BRRMAT b SHAT DR AT
@ 18 TAMI Pl EE T fAT| BTAIfP IR & QDT 7 ISR A1EH BT I R gy al
el 1 AR AR\l W i @rer fad R nifewm @ Y 9 aafive § fid @
S 39 91 & e W9 ¢ 5 37 eAal A wihwas &1 g 21 # g /A St | AR FHear
g o e @1 fJwd W # @9 1 7 W U@ A|d! IS, GIfd BT q&97 9RA DY
Tehdl 3R JHAT DI RBIR W@ HI gfte § 39 Qe § 37 7d yurdt &HeH Iag S|
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(ix) Need to start a superfast express train from
Mangalore to Madurai

PROF. RICHARD HAY (NOMINATED): Introduction of a super fast express
train from Mangalore to Madurai starting from Mangalore by 05:30 am and
returning from Madurai by 02:30 pm would address the problem faced by the
passengers in the region who have been demanding this facility for a long time.
Hence, I urge upon the Government to give top priority to start a super fast
express train from Mangalore to Madurai so that the problem of the passengers of

this region could be solved and they would be benefitted by this train.
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(x) Need to set up a LPG bottling plant of Indian Oil Corporation Limited
in Satna Parliamentary Constituency, Madhya Pradesh.

st Torer R (Wa) @ A AEEIT UO¥ HET e W Wit 9T A1 H e 3Ll &1 afefor
wie g1 farer &3 et et v 1 axie ¥ 1fdd 8, d98f & S Wis I & SIor &,
ST AT ST 456 farariey B, a8t Ricve] &) dfcferT @ fofg ST gsar g1 A1 At 9T &5
[AT AR TRAT & 3R Yed g & fpR awrer # uafed Spie ot Suere g1 31 3T, i,

BT Y I Wie A dlch qHT &3 [T H Widd BRIY S D1 3T ATIedhl 2
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(xi) Need for proper rehabilitation of employees of Instrumentation
Limited, Kota, Rajasthan.

N 3 fARen (@) : e (o) R SwgicsH fafics (oms.ud.) @1 48 & gqa!
AW SGIRAT T gabTe I Ui 7d 30 TaWR, 2016 B Didvic do® H foran Tl Ia=
TR B iR WRBR BT &9 ATHNT BAT dredl gl DI H BRRA THT 440
HHATRAT BT W Fare (a1 ST 8, R S9a SRS &1 dahe 2l

W WBR A AT ¢ i
1. AT HHARAT &1 qHET daq, YRR, I=d, dL.uw. onfe &1 yaq Ffeaa
BRRICIEIG RS I
2. U FHHAR @1 HaTdTd 10 a9 AT SHd AfH AV ©, DI 9D AT & ATAR
R RBR B A A1 SUHAT H FHIANS [ham S|
3. S¥cHCTN faffics a9 181 Usbs Y W @RI &l 55 Ubs YW WR hag T 123
TEHs Y W Sidr faeme 2

IABIT IJUHH © € B M W 9 AT BT SUANT TR DIg ASHIT SUHH Gl
AT DIS Ied qAHAID! RNET0 RN Gl AT HIe-greidl & R Y AR Jiord &1 F |
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(xii) Need to extend Delhi Metro upto Qutubgarh in North Delhi

DR. UDIT RAJ (NORTH WEST DELHI): It has been a long pending demand of
residents of my Constituency that the Delhi Metro be extended to Qutubgarh and
Narela. Residents of these areas have briefed me several times about the problems
they face in absence of proper transportation facilities, especially at night.
Recently, Delhi Metro has approved the extension till Narela under the 4th phase
of construction, but no action has been taken regarding the extension of the metro
to Qutubgarh. This has created a deep sense of resentment amongst residents who
have stated that the Delhi Metro is serving areas in other states, such as
Ghaziabad, Noida and Gurgaon, and ignoring rural parts of Delhi. I have also
brought this issue to the attention of the Hon’ble Chief Minister, Government of
NCT of Delhi. Madam Speaker, through you, I request the Government that Delhi
Metro line may be extended up to Qutubgarh at the earliest.
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(xiii) Need to facilitate smooth implementation of Pradhan
Mantri Mudra Yojana in the country.

2 AT BTHT T (AATel) : < W H Dg DR gRI AT debi H F&T Dol Ao I B
TS 21 39 A & ded Ry, fHeR R T@01, 1 O Foif &1 waas e = g1 gad
R3] &1 & T84 50,000/~ %, fHR Hol & qBA 50,001 ¥ 5 MG &, AR T Hol & q&d
500,001 ¥ 10 ARG . Bl AHAT T Bl TS 8] & Tb 7l & foU 7o Aieet deb a7 &1 18
2l TSB! IRB I AISHT B d8d QU ST dTel Holl Bl STHHRI T STl g

SfhT AHETT UTED I DHolaR R B 41 d& § gal ol ATSH & d8d I ol
A IR B RE W UBR B Hol & oy Bl gRT RS @1 AR fHy oM & 98 |
PRI <@ U B A= UTed b YA § Bis ff B T B R T SHT 59 Ao b dgd
FHol e § 980 e IoW USA 21 W ISR B FHof D W 9 H A @ T8 TR W IF
H QR UTED AT DGR BT B GaT AT & d8d Do (oIl Sl g ar <@ 11 2 6 s
AT A MR ST & A9 H 9gd Al WG g1 S AN 39 191 BT drH SoldhR (91
SITSNTAHT BT 4G B DI Alad &, STDb] debl GRT DI S dTell SIS ATATRSBARA D
qoTg ¥ AR forren B 2|

9 gfaen @1 el Mt ybR § B4 HH & fu A1 R doi 31 59 oy e a7 M
& fI &R 9% A a1 Hol ATl B & AMGRI A8dh] Bl < & oY 3R g9 o1 BT AR
TID A ARG HA D oy U ANiaeie el AT R e e &1 Frgfdd d=ar sd
g, I 98 UIeH AT HolaR AR dbl & e AR I9HR Aol & T ARl Bl 3N &
feFmdl &1 T IR W | N & Rpd Sadwie & d8d of W fay gg gansit @ qa1 dol
ST & T8 Dol SR AU SUT SR BT qa1dT <1 b ol By IRBR gRT (a9 Ay < |
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(xiv)Need to establish a new FM Radio Station at Nadiad, Gujarat

SHRI DEVUSINH CHAUHAN (KHEDA): There is an urgent need to open new
FM Radio Station at Nadiad, Gujarat. Nadiad is a district Headquarters and is
located at a distance of 70-80 Kilometers between Ahmedabad and Vadodara from
both sides. Years back LPTV station of Doordarshan used to operate from
Nadiad. The old building along with compound etc. from which LPTV station was
operating is lying vacant from years together. This complex can be used by
Government to establish a FM Radio Station. People here are very keen to hear
Hon’ble Prime Minister’s "Mann ki Baat' but due to lack of FM Radio Station

people of Nadiad are deprived to hear our Hon’ble PM's 'Mann Ki Baat'.
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(xv) Need to set up AIIMS like institute at Harohalli in Karnataka

SHRI D.K. SURESH (BANGALORE RURAL): The Union Government had
announced 4 new AIIMS like institutes in several states in 2014-15 Union Budget.
The Government of Karnataka has written to the Union Government on
01.08.2014 regarding the establishment of one AIIMS like institute in Karnataka.
The Govt. of Karnataka has identified three locations in Karnataka including
Harohalli in Ramanagara District. Harohalli is ideally located for AIIMS like
institution and has connectivity, infrastructure including roads, power, water and
land. The Karanataka Industrial Area Development Board (KIADB) has identified
200 acres of land in Harohalli Industrial area for hospital purpose. An AIIMS like
institute in Harohalli will benefit the people of Ramanagara, Bangalore City and
Old Mysore regions. The rapid growth in population and urbanization in
Ramanagara District makes it important to locate the super-speciality hospital in
Harohalli. Therefore, I urge upon the Government to take immediate steps to

establish an AIIMS like institute at Harohalli at the earliest .
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(xvi) Need to revive Cachar Paper Mill and Nagaon
Paper Mill in Assam

KUMARI SUSHMITA DEV (SILCHAR): The Cachar Paper Mill and Nagaon
Paper Mill, units of Hindustan Paper Corporation Ltd. in Assam are in dire need of
capital infusion and modernization. The Mills are overburdened with liabilities
due to shortage of bamboo and coal supply in the past. With infusion of new
technology and funds, the plant can be revived and made viable once again. The
Unions have been demanding the revival of these plants consistently as they are
without salaries and other dues. Lakhs of people are likely to lose their livelihoods

if these plants are not revived.

There is urgent need to unveil the detailed policy for “Profit Making
Production” and better management of the Corporation. Though the matter has
been raised by the unions and public representatives at many levels through
agitations and letters to concerned authorities, no action has been taken. I request

the Hon’ble Minister to take immediate action.
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(xvii) Need to provide railway crossing and upgrade Kowlande
Railway Station in Chamarajanagar Parliamentary
Constituency of Karnataka

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): About 8000 [ZZAT
Pass holders belonging to unorganized sector labours students, employees,
business persons and others are commuting everyday through various trains
operating between Chamarajanagar and Mysore via Nanjangud in my
Parliamentary Constituency. The distance between Chamarajanagar Railway
Station and Mysore Railway Station is about 70 Kms covers 3 Railway Crossing
Points (5 Kms. at Ashokpuram, 12 Kms. Kadakola and 20 Kms. Nanjangud
Railway Stations from Mysore) but in between Nanjangud - Chamarajanagar
Railway Stations, at a distance of 35 Kms, there is no railway crossing.
Sometimes the commuters have to wait for about 45 minutes to one hour.

Hence, it is very necessary and essential to upgrade Kowlande Railway
Station and to provide Railway Crossing Point which is in between
Chamarajanagar & Nanjangud Railway Stations and required land is also available
for this purpose.

For the reasons explained above, I hereby urge the Union Government to
sanction for upgradation of Kowlande Railway Station and to provide Railway
Crossing Point at Kowlande Railway Station which is in between Chamarajanagar
and Nanjangud Railway Stations to minimise the waiting period for Railway

Crossing between Mysore - Chamarajanagar of my Constituency.
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(xviii) Need to amend the Representation of Peoples Act

PROF. SAUGATA ROY (DUM DUM): Apprehending increased use of money
power and paid news in the forthcoming state elections, Chief Election
Commissioner (CEC) has requested the Centre to take urgent measures, including
considering an ordinance, to designate the malpractices as specific crimes. The
Election Commission has recommended the Centre to make distribution of money
among voters by candidates, their agents and supporters a cognizable offence
under the Criminal Procedure Code so that offenders could be arrested without
bail. He suggested hiking the jail term for filing a false affidavit from six months
to two years which would bar a candidate from contesting for six years. The CEC
said the bribery had assumed similar proportions and needed to be dealt with an
iron hand. Election Commission is undertaking a clause by clause review of the
Representation of the People Act. The CEC also said that the paid news was
another problem. At present we determine which news item is paid news and add
the expenses incurred to the candidates’ expenses, which is Rs. 75 lakh for Lok
Sabha elections and Rs. 28 lakh for Assembly elections. But with most candidates
reporting poll expenses that are only 50% of the limit, we need to deal with the
problem by making it an offence under the RP Act.
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(xix) Need to construct a level crossing and a Reservation Counter at
Pundooah Railway Station in West Bengal

DR. RATNA DE (NAG) (HOOGHLY): I would like to bring to the notice of the
Railway Minister a request of the passengers and other users of Pundooah Railway
Station for setting up of a Railway Reservation Counter.

I would state that in spite of being one of the oldest Railway Station,
Pundooah has no basic facility for the railway passengers and users. Till now,
there is no level crossing connecting the North and South sides of Pundooah
Station Road. Over 34 villages use this stretch daily and their lives are at great risk
due to absence of level crossing. Even office goers are affected hugely.

There has been a long pending and genuine demand for a Reservation
Counter at Pundooah. Considering the huge number of railway passengers and
users, this request may be given immediate thought for execution.

I hope the Minister of Railways would immediately make efforts to fulfill
the genuine expectations for construction of a level crossing and Reservation

counter at Pundooah Railway Station.
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(xx) Need to release balance funds under Annual Work Programme
of 2016-17 for creation of new forest and maintenance of
plantation areas in Odisha

DR. KULMANI SAMAL (JAGATSINGHPUR): I would like to state that the
Forest and Environment Department of Odisha had proposed the Government of
India for Annual Work Programme of 2016-17 with total outlay of Rs. 1800.79
lakh for creation of 1980 hactares of new forest, maintenance of plantation areas
over 13240 hactares along with other ancillary works in the State. In this regard,
the Central Government has sanctioned only Rs. 700 lakh out of its share of 75%
of the total amount which is inadequate for the purpose. I would like to state that
the Government of Odisha has also released the share of the State in this regard.
Hence, I would like to request the Minister of Environment, Forest and
Climate Change to kindly release the balance funds in respect of Central share at
the earliest with a view to expedite the Annual Work Programme of 2016-17 for

creation of new forest and maintenance of plantation areas in Odisha.
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(xxi) Need to construct Ram Temple at Ayodhya, Uttar Pradesh

sft Tspia WY (SiTETg) : arvli-el 6 fowsaR AT 21 9 89 wirar o &k ol fdaw &
W W HA 2] A R off fF ARBR B AR I PO Usdl ST § W AR B T B
U srawy & Sg| WY 5@ ¢ 5 3@ a@ v & R S |t 21 o # gl "ewaqul
v B SR & FHG ISHT dTedl § qlh WA SHER B a1fifes qra=iei § W I
U TR ARBR R Bl o | sfaen Ael § 6 wwae 2 M &1 5= I o i

AT H AT ATl TS Y: A ARBR A AN ¢ (& Sfeg A Sleg I S 47§ 9I@™
RTetell & HfeR 1 AT BRI @12y | acH Al gard § ugel d.oLdl 3 3fa Enyor-
TS @ Hegd W argel fhar o fh meren &1 HieR bt e kM o= g # BRrget| g |
A AT S & e & PR IR URER Jd & dedl B GRT dRd B W
fog SAME SR a1ffies MR &1 |ITe @ g¢ AfR &1 o ga g% e =nful o
TEAT W G H I D q1g IRNAT H 9 HfR AT BRI DY 3R WRBR 3749y U8l Bl §
AR g st s A S 9 9 e ) =@med g B # S59 9HR & S
gl el sa® folv S=aaq IITerd &1 Ueh WIS §9 Bl RITUAT d1 9V o 39 faarg
TR TSN W A 8 A AR $HBT B 60 &A1 & 3feR <1 aF &Y I #feR 999 & 918
W R H ARG BT AR B SAAY 9 AT BT Seq ol (Adblel Ud 9 o 9,
ST W M HiR BT A0 G Yo B




71

(xxii) Need to set up a National Institute of Fashion Technology at
Mangalagiri in Andhra Pradesh

SHRI JAYADEV GALLA (GUNTUR): There is no doubt National Institute of
Fashion Technology (NIFT) is a leader in fashion education with an ability to
integrate knowledge, academic freedom, critical independence and creative
thinking. With firm foundation in fashion education in the domains of design,
management and technology, NIFT has made its mark not only in the country but
also gained international reputation as a premier institute for fashion technology.

Undivided Andhra Pradesh had NIFT at Hyderabad to cater to the needs of
the present States of Andhra Pradesh and Telangana. But, after bifurcation, the
residuary State of Andhra Pradesh does not have an NIFT and there is a need for
one to help the textile clusters in the State. There is a NIFT in all the major states
of the country and Andhra Pradesh is equally a big state with more than 4 crore
population and deserve to have one.

Mangalagiri in Guntur district is a famous handloom cluster and Andhra
Pradesh State Handloom Weavers Co-operative has also shifted its office to
Mangalagiri after bifurcation. Secondly, Mangalagiri is also part of the new capital
region of Andhra Pradesh. So, it is suitable for setting up of NIFT here.

In view of the above, I request the Minister of Textiles to consider setting

up of NIFT at Mangalagiri in Guntur District of Andhra Pradesh at an early date.
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(xxiii) Need to run various trains through rail bridge on
Ganga river in Munger district, Bihar.

St T BT AREY Ared (FTpT) : fTER IT5w & e IR 0 99 W v 14 99t ¥
1400 IS ¥, B AN A I dTel ¥ o & R 7o 9-oR o T[oralt &l
31T HIRA WRBR A AN G g &6 1400 IS . DI @M 4 a1 IWE el Bl

SUINT 81 Ud FreiferiRad Sl &l aeirar Sg-

1. WERN-gexI@TE qrl §IR Xl Yo |

2. AYR-IMEGAR IRT HIR ¥ Y|

3. WEM-T=g arl HIR el Y|

4. BEASHIREYR IR HR X |

5. TI-TETErel ardn IR Xl gd |

6. Tz facel-T[dTere! ST UeRIIN Al Ye-SHIqR arl HIR X ga|

TR VA 98 Fsh Jd B Wiafd gs ofl, dfe ot d wsd §us a1 T8l &9 IR Bl
7 39 vy # Wt ReR I N Mawd Hed I B AT FHRA B
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(xxiv) Early completion of Satluj YamunaLink Canal Project

SHRI DUSHYANT CHAUTALA (HISAR): I would like to urge the Government
to take steps for completion of the long pending Satluj-Yamuna Link canal project
within a year. Haryana is an agricultural state and its economy revolves around
agriculture. Due to the unacceptable delay of this project, a large part of the state
is still deprived of proper irrigation facilities. The share of canal irrigation to total
irrigation is around 40% whereas tube well irrigation is not reliable and
sustainable in the state. The central government had promised previously that it
would take action for linking of rivers to combat the regional imbalances on per
capita availabihty of water for agriculture and drinking purposes. As such, I once

again urge the Government to ensure the completion of the project within a year .
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(xxv) Need to construct rail overbridge/under pass/flyover at
Mayyanad Railway Station in Kerala

SHRI N.K. PREMACHANDRAN (KOLLAM): The traffic block at the railway
gate no. LC No. 551KM1163/9-1640 just northern part of Mayyanad Railway
Station, Trivandrum Division, Southern Railway is immensely high. Mayyanad is
a densely populated area. It is an isolated water locked area connected to outside
through the road which intersects the railway gate no. LC No. 551KM1163/9-
1640. Thousands of vehicles passes through this gate every day. At least 20
minutes traffic block for every half an hour is experienced in this gate. The gate
remains closed continuously for days due to technical problems. This increases the
gravity of issue. The school & college going students, working employees are
facing much difficulties due to this traffic block. The hundreds of patients are not
able to reach the hospital due to the closing of railway gate. The only available
solution to resolve this problem is to construct a railway over bridge/ under
passage/fly over in the place of the railway gate no. LC
No. 551KM1163/9-1640. The construction of railway over bridge/under
passage/fly over in the place of the railway gate no. LC No. 551KM1163/9-1640
is unavoidable.

Hence, I urge upon the Government to initiate urgent action for the
construction of railway over bridge / under passage / fly over in the place of the

railway gate no. LC No. 551KM1163/9-1640 at Mayyanad.
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HON. SPEAKER: The House stands adjourned to meet on Friday, the 16™
December, 2016 at 11 a.m.

12.20 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, December 16, 2016/Agrahayana 25, 1938 (Saka)
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